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The Minister of Mines and Oil
(Shri K. D. Malaviya): (a) Yes, Sir;
.a few American oil companies have
made offers for collaboration in oil
-exploration.

(b) The offers made by foreign oil
companies for prospecting oil in India
.are under consideration. As negotia-
tions are still going on, it is consider-
<ed inadvisable in public interest to
indicate Government’s reaction in
the matter.

All India Depressed Classes League

2396. Shri Siddiah: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether any grant has been
sanctioned to the All India Depres-
sed Classes League for the year
1960-61 so far for carrying propa-
ganda for the removal of untouchabi-
lity in the country;

(b) if so, the amount sanctioned
and the details of the schemes sub-
mitted by the League; and

(c) whether the League has sub-
mitted its annual report of progress
of work done and the audited accounts
for the year 1959-60?

The Deputy Minister of Home
Affairs (Shrimati Alva): (a) A grant
has been sanctioned for 1960-61 for
schemes for propaganda for the re-
moval of untouchability to the
Bharatiya Depressed Classes League
(not All India Depressed Classes
League).

(b) Rs. 1,45,800/-, A statement
showing details of the schemes is
laid on the table of the House. [See
Appendix III, annexure No. 110].

(c) No grant was given to the
League during 1959-60.

Post-Matric Scholarships to Backward
Classes in Mysore

2397, Shri Siddiah: Will the Minis-
ter of Education be pleased to state:

(a) how many applications have
been received from the Scheduled
‘Caste, Scheduled Tribe and Other
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Backward Class Students in Mysore
State for the award of post-Matric
scholarships for the year 1960-61; and

(b) how many have been awarded
scholarships in each category upto the
10th December, 1960?

The Minister of Education (Dr.
K. L. Shrimali): (a) and (b). The
scheme of Scholarships for Scheduled
Caste, Scheduled Tribe and other
Backward Class Students has been
decentralised with effect from 1959-60
and the applications for these scholar-
ships are received by the State
Govts, concerned. Information as
to the number of applications receiv-
ed by the Government of Mysore and
the number of scholarships awarded
for the year 1960-61 has not so far
been received from the State Govern-
ment.

Welfare of S.C., S.T. and other
Backward Classes in Mysore

2398. Shri Siddiah: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether the amount sanctioned
to Mysore State for the welfare of
the Scheduled Castes, Scheduled
Tribes and Other Backward Classes
for the year 1959-60 has been utilised
only for the schemes approved by the
Central Government;

(b) whether there is any deviation;
and

(c) whether the amount sanctioned
has been fully utilised?

The Deputy Minister of Home
Affairs (Shrimati Alva): (a) to (c).
The information is being collected
from the State Government and will
be laid on the Table of the House as
soon as it is received.

Commissioner for S.C. and S.T.

2399. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) how many times Punjab has
been visited by the Commissioner for
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Scheduled Castes and Scheduled
Tribes during 1960-61 so far; and

(b) the names of places visited by
him and problems noted thereof?

The Deputy Minister of Home
Affairs (Shrimati Alva): (a) Once.

(b) (i) Mandir Kalan (District
Ferozepur), Ghagga (District Patiala),
Barara (District Ambala), Nawarsi
(District Karnal), Nangal Sohal
(District Amritsar), Ludhiana, Moga
(District Ferozepur) and Chandigarh.

(ii) During this tour the Commis-
sioner for Scheduled Castes and
Scheduled Tribes studied the follow-
ing three schemes for the welfare of
Scheduled Castes and Denotified
Tribes:—

(a) Harijan Housing Colonies.
(b) Community Centres.

(c) Land Colonisation Schemes.

Christian Missions working in
Border Districts

2400. Shri Hem Raj: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of Christian Mis-
sions—foreign and Indian—working
in the border districts of Jammu and
Kashmir, Punjab, Himachal Pra-
desh, Uttar Pradesh, Assam, NEFA,
and Manipur;

(b) the number of missionaries
attached to and working in each mis-
sion;

(¢) the countries from which they
come and the money that they receive
from their countries; and

(d) the activities in
are engaged?

which they

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) to (d). The information is being
collected and will be laid on the
Table of the House in due course.
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Director of Industries in Manipur

2401. Shri L. Achaw Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that the
Director of Industries in Manipur
has purchased certain articles mostly
handloom products worth ten thou-
sand rupees for the Arts and Crafts
Production Centre at Thoubal with-
out inviting tenders and quotations;
and

(b) if so, action taken in the mat-
ter?

The Minister of Home Affairs (Shri
G. B. Pant): (a) and (b). The infor-
mation is being collected and will be
laid on the Table.

Strategic Survey Work

2402. Shri Warior: Will the Minis-
ter of Scientific Research and Cul-
tural Affairs be pleased to state:

(a) whether it is a fact that
strategic survey work has been
entrusted to private airways com-
panies in India;

(b) whether any foreigners are
employed by those concerns as pilots
etc. for survey work; and

(c) whether any of these planes
were sealed and taken under custody
on suspicion?

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr.
M. M. Das): (a) No, Sir.

(b) and (c).

State Bank of India Facilities to
Cooperative Societies

2403. Shri Onkar Lal: Will the:
Minister of Finance be pleased to
state:

(a) whether there are any instruc-
tions issued to the subsidiaries of the
State Bank of India and particularly
in those districts and places where
there is no branch of the State Bank
of India, for providing facilities to-
the cooperative movement in general
and cooperative societies in parti-
cular;

Do not arise.





